HIGH COURT OF ANDHRA PRADESH

TENDER NOTIFICATION

ROC.NO.123 of 2019 - DI(2) Budget Section

The High Court propose to entrust the work for designing and

preparation of multi colour Identity Cards with lanyards.

Therefore, interested Photographers / Designers and printers

have to submit sealed quotations on or before 15-03-2019 by 4:00 pm

at the present address:

The Registrar General,

High Court of Andhra Pradesh,

Old Camp Office of the Chief Minister of Andhra Pradesh,
Gopal Reddy Road, Governorpet,

Vijayawada — 520 002.

Fax No.0866 — 2578176

Mail ID : registrargeneral.aphc@gmail.com

%)
The Undersigned reserves the right to accept or reject any of the

quotations or all the quotations without assigning any reasons.
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REGISTRAR GENERAL

VIJAYAWADA,
Date: 07-03-20109.
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